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The P.A to the Registrar General, High Court of Meghalaya, Shillong for kind
information.

The Registrar (Judicial Service), High Court of Meghalaya, Shillong for kind
information.

The P.S. to the Advocate General/Addl. Advocate General, Shillong for kind
information.

The Deputy Solicitor General/Central Govt. Counsel, High Court of Meghalaya,
Shillong for kind information.

The President’ Secretary, High Court Bar Association, Shillong for kind
information.
1e Central Project Coordinator, High Court of Meghalaya, Shillong for kind

mformation and necessary action. He is also requested to get the same uploaded
on the Official Website of this High Court.

The Court Officer concerned for kind information and necessary action.

All Court I *~sters concerned for information and necessary action.
Notice Board.
Office File.
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